CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

NQQT0A025- of 1997
(CO 6756~/ 1985)

Date of Order ; 6.8,.1988

Present : Hen'ble Mr.S.Dasguptas A€ministrative Member.

Hen'®le Mr.D,Purkayastha, Judicial Member.

BACHCHA SINGH
Us.

UNION OF INDIA & ©RS.
(S.E.RAILUAY)

Fer the applicant 3 Ms.Kanika Banerjes» ceunsel,

for the respon€entss Mr.P.Chatterjess ceunsel.
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Mrs.Kanika Banerjees appearing on behalf of ij‘.he'app licant

|

submits that the @pplicant had not centacted her éor a leng i“
time and she has ne instructiens in prec.eeding,uif;h the matter, 1

2. Mr.P.Chatterjee, appearing for the.raspendenﬁ.s» b;QJght

te sur netice that the appvlicant whe had challeng+d an erder of
transfer through thi"s applicatin; has alrsady reéir ed on
31.8.1997 and thus the applicatien itself hag bec;me infructvaus.
3. In view ef the afsresaid submissiens we are siF the viey that
ne cause of actioen survives. The applicatien is a\fc‘cardingly

dismissad, |

e

| 4. NSO erder is méde ag t.ﬂ/t;GStSo |
(D.Purka&astha) ‘(S.Diasgupta) ‘
Judicial' Member Administrativé Member
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